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BEFORE THE NATIONAL GREEN TRIBUNAL, WESTERN

ZONE BENCH, PUNE, AT PUNE
Execution Application No. 05 of 2022
in

Appeal No. 41 of 2019 (W.2Z)

Ms ROHINI MANDREKAR APPLICANT

(Ori. Respondent No. 3)

In the matter of Sushila M. Naik =~ ___ APPLICANT

v/s

Goa Coastal Zone Management

Authorty S Cohees.. = 00 RESPONDENTS

AFFIDAVIT IN COMPLIANCE OF DIRECTION

I, DASHARATH M. REDKAR, son of Mahadeo Saulo

Redkar, 56 years old, Member Secretéry of Goa Coastal Zone

(%
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Management Authority, the Respondent no. 1 in the petition do

hereby solemnly affirm and state that;

i I say that the Applicant Ms. Rohini Mandrekar (Orig.
Respondent No.3) had filed an Execution Application
No0.07/2021 (WZ). The Hon’ble NGT passed an Order dated
19/12/2022, thereby directing the Respondent No. 1 to submit an

affidavit in Compliance with the Directions.

2. I say that the Respondent No.1 had issued directions to the
Deputy Collector and SDO of Pernem on 19/07/2022 vide letter
bearing No GCZMA/APPL.No.41/2014/WZ/NGT/28/819 to
comply with direction issued by GCZMA to demolish the second

Floor of the house located in the property bearing Sy No 267/1 of °

Mandrem Village.

Hereto annexed is the letter dated 19/07/2022 bearing

annexed as EXHIBIT R1

3. I say that GCZMA is in receipt of the letter from the

Deputy Collector & SDM Pernem regarding compliance of

direction issued by GCZMA to demolish the second floor of the

¢
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house located in the property bearing Sy. No. 267/1, Mandrem
Village by sealing the Second Floor.

Hereto annexed is the letter dated 25/07/2022 bearing

annexed as EXHIBIT R2 Colly.

4. I say that the Mamlatdar of Pernem Taluka on 22/07/2022
has intimated the Deputy Collector & SDO Pernem Goa that the
property bearing Sy No 267/1, Mandrem Village has been sealed

on 22/07/2022 by their office.

5. I say that in view of the letter dated 22/07/2022 received
from the Mamlatdar of Pernem Taluka and further letter dated
25/07/2022 received from the Deputy Collector & SDM Pernem;
inwarded in the office of the GCZMA on 02/08/2022; ;che order

bearing no GCZMA/AppIn.No.41/2014/WZ/NG/28/819 dated

19/07/2022 has been complied.

6.  Isay that | am filing this Affidavit in compliance with the

directions issued by this Hon’ble Court in its order dated

A

19/12/2022.
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? I say that I am swearing this affidavit as per the documents
available in records of the office of the GCZMA and the

documents are annexed as part of this Affidavit.

8. I say that the contents of the above paras are true and

2 ‘ . .
correct as per the documents available in records of the office of

the GCZMA.

Solemnly affirmed #t Panaji on this 20" day of December

2022
,))/
2!
w1
Dasharath M. Redkar
Member Secretary GCZMA
Identified by i 4
MEMBER SECRETARY ;
; GOA COASTAL ZONE MANAGEMENT AUTH
PANAJI-GOA

Solemnly affirmed beforeme by
cogee l‘...l.. % Mﬂo .. .ll.ﬂ.:l.l'...
....l.q"...ll‘.Mj“.@....'l........."

Reg. No: 2 L4123 Bate .. l2 2
kno*vn /\d ed to me by.

31
G. S. KUBAL
Notary (Go#tt. of india)

0a, India
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GOA COASTAL ZONE MANAGEMENT AUTHORITY
Cl/o Department oif Science, Technology and Environment (Govt. of Goa)
4%fl0or, Dempo Towers, Patto, Panaji Goa
| WWW.CZma.goa.gov.in vl : _
Ref. No. GCZMA [Appl- No- 1t [20 14 JWz [Nt (28819 Date:]3/07/2022

NGT MATTER
MOST URGENT

To,

The Deputy Collector & S.D.O of Pernem
Office of the Dy.Collector& S.D.O at
Pernem — Goa.

Sub: Compliance of direction issued by the GCZMA to demolish the second floor of the
house located in the property bearing Sy No. 267/1, Mandrem Village. Foe

Ref: GCZMA Order No.GCZMA /Appln No. 41/2014/WZ/NG/28/1058 dated
08/10/2021.

SmThe Goa Coastal Zone Management Authority (GCZMA) vide its order No.
GCZMA Order No.GCZMA /Appln No. 41/2014/WZ/NG/28/1058 dated 08/10/2021 had
issued directions to Mr. Laximikant Naik and ors to demolish the 2" floor of the House
located in the property bearing Sy No. 267/1, Mandrem Village Goa, within 15.days from the
receipt of the order. Also directions were issued to the Dy. Collector & $.D.0 of Bardez
to verify if the all the structure located in the property bearing Survey Nos. 267/1,,
Mandrem Village, Pernem, Goa is removed / demolished and in the event if it is not
removed as per these directives, then the Deputy Collector & S.D.O of Bardez shall
remove the illegal sﬁ‘uctﬁres located in the property bearing said survey numbéfs within

a time period and recover the expenses incurred under arrears of land revenue.

This matter was taken up for hearing before the Hon’ble NGT in Execution
Application No. 05/202?(WZ) In Appeal no.41/2b19(WZ) whérein the Honble NGT
has passed the Order on 14.07.2022 thereby directing the GCZMA to make full
compliance of this orde;f by either sealing the property or by demolishing it within 15

(%




days, and submit an action qaken report to the Hon’ble NGT by 27.07.2022. (Copy
Enclosed). ‘

\ :
Therefore, you abfe once again requested to comply with the directions

issued by GCZMA and submit compliance/ status of report on 25/07/2022.

Yours thfully,

f .q/07{2”}

(Dasharath M Redkar)
| Member Secretary (GCZMA)
Copy to: | olc
1. The Collector & District Magistrate (North), Office of the Collector (North),
Collectorate Building, Panaji-Goa ... with a request to ensure that order of
GCZMA is followed by The Deputy Collector & S.D.0, Bardez.

éntl. no abore




NGT MATTER
MOST URGENT

To,
The/Member Secretary,

a Coastal Zone Management Authority,

th Floor, Dempo Towers,
Patto, Panaji- Goa.

Sub:- Compliance of
second floor of]

Sy. No. 267/1

’
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No. DY. COLL/PER/CRZ/2022/ } -
Office of the Deputy Collector & SDM

| Pernem-Goa.

Dated: 25/07/2022.

Memher Seoretary
G.C.Z R A

rd NO coemsnsonaasens
i 02)05]2022

Date: 2
NW
B

e

direction issued by GCZMA to demolish the

the house located in the property bearing
Mandrem village.

Ref. Order No. GCZMA/Appl.No.41/2014/WZ/NGT/28/819

dated 19/07/20

Find enclosed

No. MAM/PER/CI/2022/6

Mamlatdar of Tiswadi Taluka

Encl: as above.

herewith

22

A copy ol

684 dated 22/07/2022

report  bearing

received from the

C)/‘

( Deepak P. Yaingankar )
Deputy Gollector & SDM
Pernem - Goa

, on the above cited subject.

Fxhobt R
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OFFICE OF THE MAMLATDAR AND EYECUTIVE’ il d_ i
MAGISTRATE OF PERNEM TALUKA, PERNEM-GOA.
Government Office Complex, Pernem-Goa.

Ph. No.:- 2201223/2201411 Fax No. 2201223 Email -mam-pemem.g:oa@nic.in

No: -MAM/PER/C1/2022/ 66 £4, Dated: 22/07/2022

To,

The Deputy Collector & SDO,
Pernem Sub Division,
Pernem, Goa.

Sub: Compliance of direction issued by GCZMA to demolish the second

floor of the house located in the property bearing Sy.no.267/1,
Mandrem, Village. :

Ref: DY.COLL/ PER/CRZ/2022/1899 Dt: 20/07/2022 _

Sir, p ol
With reference to above cited subject, it is to inform that as per above
Memorandum dated 20/07/2022, the said 2™ Floor of the house located in the

property bearing Sy.no 267/1, Mandrem village has been sealed on 22/07/202” by
this office.

I am enclosing herewith Panchanama copy dated:22/07/2§022 for further
necessary action. ' !

Yours Faithfully,

Malik)
Mamlatdar of Pe em Taluka

Encl:- as above :
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v MOST URGENT _ e ;
/e ,No MAM/PER/C.I-11/2022/ 4:» 7
‘} Ofﬁce of the Mamlatdar of Perpem Taluka,
‘ Pernem Goa ' ;
| Dated - 21/07/2022 |
; TO’ |
| The Police Inspector, &
! Pernem Police Station,
[ - Pernem —Goa.

Sub: - Providing Pohce Personnel.

Ref No.: 1. GCZMA/Appl No. 41/2014/WZ/NGT/28/8 19 Dt: 10/07/2022
~ 2. GCZMA/Appl.No.41/2014/WZ/NGT/28/821 Dt:19/07/2022 -
Memorandum No. DY.COLL/ PER/CRZ/2022/1 899 Drt:20/07/2022

With reference to the above cited subject you are hereby requested to depute one
PSI and Three Pohce Constables and 2 Lady Constable for sealing of houSc. located in the

property bearing Sy.no. 267/1, Mandrem vﬂla_g_e, Goa. on 21/07/202-2;_‘ﬁjom 3.00 P.M.

onwards.

Yours faithfully,

slae K




OFFICE OF TH
MAGISTRATE O
Governmer

Ph. No.:- 2201223/2201411 F
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MAM;LATDAR AND EXECUTIVE.
PERNEM TALUKA, PERNEM-GOA.
it Office Complex, Pernem-Goa.

ax No. 2201223 Email -mam-pernem.gfoa@nic.in

No: -MAM/PER/CI/2022/ £¢
]

Sub: Compliance of dire|

floor of the house

Mandrem, Village.

Ref: DY.COLL/ PER/CRZ

Find enclosed herewith CO]
Deputy Collector & SDM, Perne
of sealing of the property bearin
GCZMA/Appl.No.41/2014/WZ/N

corrigendum
dt:19/07/2022

bearing no.
received from

Management Authonty, C/00 Dey

(Govt. of Goa), 4™ Floor, Dempo

In this connection, Talathi g

directed to assist the undersigned

To,

1. Shri, Damodar Gawande, Talath

2. Shri. Nateshwar Parab, Talathi

78 Dated: 21/07/2022

VIEMORANDUM

!

ction issued by GCZMA to dem@hsh the second
 located in the property bearmg Sy.no.267/1,

/2022/1899 Dt: 20/07/2022

py of the above Memorandum from Office of the
m- Goa, regarding direction to execute the Order
g Sy.no.267/1 of village Mandrem vide order of
IGT/28/819 dt:19/07/2022  along with
GCZMA/Appl.No. 41/2014/WZ/NGT/28/821

the Member Secretary, Goa : Coastal Zone
artment of Science, Technology & Environment,

Towers, Patto Panjim-Goa. 5‘

f Mandrem & Mr. Damodar Gawande Talathi is

for sealing.




